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Appointment      of Judges    in High 
Courts from    Bnr    Associations 

*134. SHR1N. S.TALIB: 
SHRI   SYED   NIZAM-UD-D1N  : 

SHRLMATI   MARGARET ALVA: 
Will   the Minister   of LAW,   JUSTICE 

AND COMPANY   AFFAIRS be pleased 
to state : 

(a) the names of the High Court Judges 
who have been appointed from various Bar 
Associations during the last three years; and 

(b) the number out of these who are 
serving in their own States ? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
H. R. GOKHALE)   : (a)     A 
statement giving information in respect of 
appointments made from the Bar from 1-1-
1972 is placed on the Table of the House. 

(b) All are serving in the States where they 
were practising immediately before elevation 
to the bench. 
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The above list does not include the name of Shri V. Balasubrahmanyan who has been 

recently appointed as an additional Judge of the Madras High Court, but who has not entered 
upon his office till 19-2-1975. 


